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INTRODUCTION 

I, the Chairperson of the Committee on Pap~rs Laid on the Table, 
having been authorised by the Committee to present the Report on their 
behalf, present this their Eighteenth Report on the Action Taken or pro
posed to be taken by Government on certain recommendations/observations 
of the Committee on Papers Laid on the Table made in their First, Second, 
Fourth, Sixth and Seventh Reports (Eighth Lot Sabha). 

2. The matters covered by this Report were considered by the 
Committee at their sitting held on 2S November, 1987. 

3. The Committee considered and adopted this Report at their sitting 
held on 7-4-]988. 

New DELHI; 

~"",1988 
Y,,',akluJ, 1910(S) 

NIRMALA KUMARI SHAKTAWAT. 
Ch"lr""oft, 

Committ" Oft Pap'" laid on th, Tob/,. 

(v) 



REPORT 

ACTION TAKEN BY GOVERNMENT ON THE RECOMMEND
ATIONS/OBSERVATIONS MADE BY THE COMMITTEE ON 
PAPERS LAID ON THE TABLE IN THEIR FIRST. SECOND. 

FOURTH. SIXTH AND SEVENTH REPORTS 
(EIGHTH LOK SABHA) 

The recommendations made in the First. Second, Fourth, Sixth and 
Seventh Reports (Eighth Lolt Sabha) of the Committee on Papers Laid on 
the Table. on which Government have taken action have been shown ill a 
statement at the Appendix. 

2. The Committee are happy to note that all the recommendations 
contained in 'he aforesaid reports of the Committee on Papers Laid on 
the Table of Lok Sabha have been accepted for implementation. The 
Committee expect that effective steps will be taken by the Ministries con
cerned to ensure that in future there is no delay in laying on the Table 
of the HOllse the Annual Reports and Audited Accounts of the Organisa-' 
tions under their administrative control. 

Naw Dm.H1; 

.4.pr026, 1988 

NIRMALA KUMARI SHAKTAWAT, 
Chairperson, 

Committee on Papers IAld Oil the Table. 
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